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BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN BENCH 

CHENNAI 

 

APPLICATION NO. 118 OF 2021 (SZ) 

IN THE MATTER OF: 

D. Sakthivel                   ... Applicant  

Versus 

The District Collector, Erode & Ors.  

         ...Respondents 

 

 

REPLY AFFIDAVIT ON BEHALF OF THE  8th RESPONDENT, CENTRAL 

POLLUTION CONTROL BOARD (CPCB) 

 

I, Smt. H. D. Varalaxmi, D/o Shri H.S. Devaiah, Hindu, aged about 51 years 

and having office at the Regional Directorate – Chennai, Central Pollution Control 

Board, 2nd Floor, 77-A, Ambattur Industrial Estate, Chennai – 600 058, do hereby 

solemnly affirm and sincerely state as follows: - 

 

1. I most respectfully submit that I am working as Scientist 'E' in the Central 

Pollution Control Board (CPCB) and I am well conversant with the facts of the 

application from the records maintained by the offices of the CPCB. I am 

competent to swear this independent response on behalf of the CPCB. That I have 

carefully perused a copy of the original application served on the CPCB and have 

understood the contents therein. 

 

2. I most respectfully submit that I have read and understood the contents of the 

present Reply Affidavit. The contents thereof are true and correct and nothing 

material has been concealed there from.  

 

3. Hon’ble NGT (SZ), Chennai order dt. 09.06.2021 constituted a joint committee 

consisting of District Collector, Erode, or senior officer not below rank of  

 
 



Page No: 2 
 

   

 

Additional Collector or Sub divisional magistrate to be designated by the District 

Collector, a Senior officer from TNPCB and designated by its Chairman and a 

Senior officer from CPCB, RD Chennai to inspect the area in question and submit 

a factual as well as action taken report if there is any violation found. 

 

4. I most respectfully submit that the joint committee inspected the area on 

09.07.2021 and filed the report in the Hon’ble Tribunal. The copy of the joint 

committee report enclosed as Annexure -1, which may be treated as a part and 

parcel of this Affidavit. The committee conclusion is given below; 

 

1. The Retail Outlet M/s. Sri Senthil Murugan Fuels located at Survey No. 

27/2, Sathy Main Road, Periyasemur Village, Mamarathupalayam, 

Erode District has obtained all mandatory licenses/NOCs from PESO, 

District Revenue Officer, Erode District, BPCL, Coimbatore, 

Department of Fire and Rescue Services, Erode District & 

Superintendent of Police, Erode. 

2. M/s. Erode Hindu Kalvi Nilayam Matriculation Higher Secondary 

School is located at a distance of 36 mts. from the nearest fuel dispensing 

point which is within 30 to 50 mts. as prescribed in the CPCB Guidelines. 

Whereas, PESO & BPCL has not mentioned any specific additional 

safety measures in the approval as given in CPCB guidelines in case of 

constraints in providing 50 meters distance, the retail outlet shall 

implement additional safety measures as prescribed by PESO. In no case 

the distance between new retail outlet from schools, hospitals (10 beds 

and above) and residential area designated as per local laws shall be 

less than 30 meters. 

3. The Retail Outlet is in the process of providing Automatic Leak Detection 

System (ALDS) for two Underground Fuel Storage Tanks. The unit has 

assured to provide the ALDS in a week’s time. 

 

5. It is submitted that CPCB guidelines for setting up of petrol pumps shall be 

complied. 
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PRAYER 

 

In light of the above submissions, it is respectfully prayed that this answering 

Respondent No.8, the Central Pollution Control Board shall abide by any order/ 

direction passed by Hon’ble Tribunal. 

 
DEPONENT 

 

 

 

 

VERIFICATION 

 

I, Smt. H. D. Varalaxmi, D/o Shri H.S. Devaiah, working as Scientist ‘E’ and posted 

as Regional Director (Chennai), Central Pollution Control Board, 8th Respondent 

herein do hereby state that above are true to the best of my knowledge, belief and 

information. 

 

Verified at Chennai on this 27th day of August, 2021. 

 

 
DEPONENT 
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